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[The Vice-Chairman (Shrimati Ka-nak
Mukherjee) in the Chairl

DISCUSSION ON THE WORKING OF
THE MINISTRY OF COMMUNICA.
TIONS

SHRI R. MOHANARANGAM (Tamil
Nadu); Madam Vice-Chairman, after passing
through so many Special Mentions and two
Calling Attentions, I am given an opportunity
to speak on the working of the Ministry of
Communications today. Before talking of the
performance  of  the  Ministry  of
Communications, I must say that about 8
months back when we asked Mr. Ram Niwas
Mirdha to implement a certain project at
Madras, he implemented the scheme very
successfully. That was the Telugu.Ganga
Scheme. From that time onwards, on behalf of
5 crore people of Tamil Nadu and on behalf of
Mr. Upendra'. I used to appreciate the
initiative of our Minister. Whatever we asked
and whatever he assured, he used to keep his
promise. But it has nothing to do with what
exactly I am going to speak on the floor of the
House. He has been in charge of this Ministry
only for the past 3 months and in the last three
months, he has taken so much of
responsibility of correcting certain defects in
his Ministry. A month back, in a very big
meeting at Bombay, he disclosed the policy of
the Central Government with regard to
communications. In , major policy
announcement, he has stated that foreign
collaboration with the private industries in our
country will be encouraged in order to
manufacture the telecommunication systems
indigenously. Secondly, he stated about the
bifurcation of the Telecommunications
Department ana the creation of autonomous
corpora. tiong fox Delhi and Bombay only.
These are the things he said and also added
that we are going to adopt certain forward-
looking projects for the development of
telecommunication in this country. A
dependable, efficient and modern
communication system has become absolutely
essential for economic growth and we must
catch up

223 RS—8.

of the Ministry of 226
Communications

with the rest of the world in this field. These
are the words of a very fine speech delivered
by our hon. Minister at Bombay just a month
ago. He said that that was the reason that this
time for the implementation of the Seventh
Five Year Plan, we have allotted 1300 crores
of rupees instead of 1200 crores during the
previous plan. More than 15 private units
have applied for licences and already they
have signed up with foreign firms for the
production of telephone systems in India.
They are Birla, Tata and Modi. They have
joined together and we will be able to place a
very perfect, faultless telephone across the
table within 5 years. A very perfect faultless
telephone across the table within 5 years. If he
had mentioned four years, I would have
understood. 1 do not know what they are
going to do after the next eclections. If the
Minister comes forward ana says that they
wo.uld do it within 4 years, it is afr-other
thing and I would appreciate it because we
will be in a position to question him. When he
says after five years, it means after the next
elections. After five years, I do not know
whether he will be here to answer and
whether he will be here to raise the questions.
He has given very perfect statistics, statistics
with regard to delay in the installation of
telephones. The statistics were given by the
Government of India's Statistics Department.
Madam Vice-Chair, man and also Madam
Parliamentary Affairs Minister, by the end of
the First Five Year Plan, the shortage in the
installation of telephones was 29,101. The
statistics were given not by me but by the
Statistics Department of the Government of
India. By the end of the Second Five Year
Plan, it was 1,89,405. That means, within five
years from the year when we started to go, in
for agricultural development in the First Five
Year Plan to the year when we started to go in
for an important ascect of development of
industries in the Second Five Year Plan, the
demand went up from 29.101 to 1,89.405. The
demand was increased by nearly five times
within
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five years. Then what was the performance?
Madam, I still remember that in the year 1960,
while speaking about Planning, Jawaharlal
Nehru said that planning is the need of the
hour. This is the crux of the problem. Those
are very important works uttered by
Jawaharlal Nehru in the year 1960. By that
time, our need was five times more than
the need at the First Plan. At the time of the
Second Five Year Plan, we wanted  1,89,405
telephones. In the Third Five Year Plan,
Madam, the demand was for 3,49,226
telephones. Now, if you ask me as to how
many telephones we have to install, the
answer is nine lakhs  of telephones nearly.
Within 30 years, we have succeeded in
achieving our object of the First Five Year
Plan. And now we have to fulfil more than
nine lakhs of installations by the end of
1985. I do not know what exactly our Minis-
ter is goingto do? I do not know how he
iy going to give us nearly nine lakh faultless
and perfect telephones within a year or so. [
do not know how his Ministry is  going to
solve this problem and achieve this target,
and that too having collaboration with foreign
countries and having 50 licences on hand, and
having commissioned the Tatas, the Birlas and
the Modis. I do not know what exactly is the
stage at which the matter stands now. I do
not know how the Minister is going to finally
solve this problem within five years. And
to a question why our telephone is faulty,
he said in a pub- . lie meeting or a hall
meeting—I do not exactly remember it
because I have read it in a newspaper—that a
single telephone in our country is used by
more than 50 persons whereas in Japan and
other places it is used by only two persons.
And he also said that our instruments are 50
years old. Did I ever ask them or did any
Member of Parliament ever ask our
Minister that he should have only 50-year
old machines? Did we ask our Minister
that he should not install more than five lakhs
or ten lakhs of telephones? We are moving
backwards. There was
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a time during the British period when we used
to say that we have Rolls Royce
administration in a bullock-cart country. Now
they have a bullock-cart administration in a
Rolls Royce country. And 1 have not been
able to understand as to how they are going to
achieve this target of nine lakh telephone
installations even though our Minister has
come forward and stated that our telephone is
used by more persons and that our
instruments are 50 years old.

Here, 1 want to point out one thing. You
say that you are going to install nine lakhs of
telephones within five years. There was a
demand lor 29,101 by the end of the First Five
Year Plan. By the end of the Sixth Plan, the
demand i for 8.6 lakh telephones.' I want to
know as to how many telephones have been
installed so far. These statistics have not been
given by vou. There is a vast difference and
discrimination between urban areas and rural
areas. They wanted to solve the position only
in urban areas but even in spite of all the steps
taken by the Government of India they were
not in a position to solve the 90 per cent of the
demand in the urban areas.

Then, Madam, we the persons from very deep
southern part here face a very serious
problem. I have been telling of it on so many
occasions. There are times when I tried to
contact our friends at Madras from Delhi.
When I ask to be connected to some number,
a very important and unsolved problem we
are expected to face. If you go to Madras dial
the telephone exchange number 197, Mr.
Minister, there will be response, I am No. 5, or
I am No. 6, some lady will say. But here if
dial 197, the response will be only in Hindi,
which I cannot understand.  That is why I
would request you to recruit such persons who
know two languages, English and Hindi, the
standard of which  we ,re in a position to
understand. They should  know Hindi and
English. Let you not appoint a person
who knows only the mother tongue. After
all, English is a
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thing which can be understood by all here. I
do not have any animosity against your
language. But we suffer a lot. Even yesterday I
had a very bad experience. When I dialled the
number the response was in Hindi which I
could not understand. And when I started
speaking in English, she disconnected. That is
the situation prevailing in Delhi city.

If you go to Madras airport, Mr. Minister,
you can see there won't any rickshaws, a man
could not pull another man. He cannot pull it.
That is the policy of the State Government.
(Time Bell rings). Whereas in your
department, Sir, in the hot sun, these
employees working in your department, the
telephone department they have to pull carts
carrying cable, equipment and material to a
distance of three to four miles. Did your
officials never ntimate to you that this is the
situa-:ion of the telephone department? Did
/ou not allow them to purchase some auto-
vans, did you not allow them to :urchase
some tempos, did you not alow them to
purchase a suitable cart Jullea by bullocks or
some other ani-nals, which could pull them to
their lestinations? (Time Bell rings).

THE VICE-CHAIRMAN (SHRIMA-:i
KANAK MUKHERIJEE): Your time s over.

SHRI R. MOHANARANGAM,; 1 ini-iated
the debate, Madam. There is he convention
that for the initiator here would not be any
time-limit. I ava not taken even one-fourth
of the ime, I have already waited for more
lan 48 hours.

Then, with regard to wrong bills, 'hat shall I
say. We have received ills for Rs. 1500 or
Rs. 2000 per quar-?r. And when I was o,ut
of station, got a bill for Rs. 5,000*: TE
seems that e are running our Ministry here
only at of the collections made by wrong
illing.

Madam, we have our satellite rough which,
one day our Minister
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has pointed out, some four thousand circuits
are available. And within two years we have
to fill up the circuits and the age of the
satellite is only seven years. Out of that
nearly one year and nine months have passed
and we have used only two thousand circuits.
So many private parties have come forward
and asked him that they want to use the
circuits. ~ Why don't you give the circuits to
private parties, to the press, to the cinema
theatres and  industries? About  ten
thousand applications are pending with the
Government now. I want to know from the
Minister when is he going to use this five
thousand line capacity satellite. These have
to be used within six months. Then only it
can be used for five more years. The
age of the satellite is seven years.

We have a very wonderful system of
advisory boards in all the major cities of .our
country. I do not know what exactly are the
norms of appointing members on the
advisory  boards, especially in cities like
Calcutta, Bombay, Madras and Delhi. Our
Ministry cannot appoint any person who ac-
tually belong to that particular area. They will
appoint some members from 400 miles away
and only the persons who belong to a particular
party they will become the members of the
advisory boards.  That is the power of
selection. That is the fundamental
principle to be the members of the advisory
boards. Even though it does not fall under
the Ministry of Communication, I think there is
a link between the Ministry of Communication
and Information and Broadcasting.  If I take
some. . .

THE VICE-CHAIRMAN (SHRIMATI
KANAK MUKHERIJEE): You have made
your points very clear. Please conclude now.

SHRI R. MOHANARANGAM: I have not
even taken 10 or 15 minutes.

SHRI V. GOPALSAMY (Tamil Nadu):
Madam, Members speak for 20 to 30
minutes for calling attention.
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Now that discussion on the Ministry
starts... m

SHRI R. MOHANARANGAM: 1 will
finish in five minutes.

Madam, yesterday, on a small matter of
people travelling on rooftops of the trains, we
took 3 hours and the Minister took about 1£
hours to answer.

SHRI V. GOPALSAMY; Members spoke
for 20 or 30 minutes and we took 3 hours to
debate.

SHRI R. MOHANARANGAM: One thing
I do not understand is why you are so strict.
I will just finish.

So, if this link is given, this microwave
link is given to, Madras, then the Madras TV
programmes can be transmitted. I request the
Minister to give microwave connection to
Madras TV whereby people can be benefited
in Salem, in Coimbatore, in Trichi, in
Neyeveli and other places of Tamil Nadu.
Madam, teleprinters are to be installed in all
the  district  headquarters.  Hindustan
Teleprinters have already manufactured one
model. I request the hon. Minister fo just
check up and introduce it in Tamil Nadu
State.

There is a proposal to form corporations in
Bombay and Delhi for trie telephones. Why
should you not introduce the same system in
Calcutta and in Madras also? Why don't you
introduce it in these two cities as well in
addition to Bombay and Delhi?

I have to appreciate your officials. You
have very perfect engineers. Within 8 months,
they were in a position to instal electronic
exchange at Madras which iy wo.rking so
perfectly at Nungambakkam. Why don't you
start similar electronic exchanges in other
places, like St. Thomas Mount so that
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people can appreciate the quality or your
engineers and get benefited? Our engineers
have "established their proficiency and they
can even be sent to other countries. It is really
a wonderful and a dynamic lot o,f officers
who have finished the job within 8 montaS. I
request you to kindly introduce similar
exchanges in other places in Madras. (Time
Bell rings).

So far I have saia about telecom-
munication. It is not my fault; it is the fault of
the Minister who has bifurcated the
department into two wings,
telecommunication and postal. [ have
completed the communication side and now [
come to postal department. It is a very big
public institution. There are nearly 1,44.000
post offices in the country employing about 6
lakh people. Nearly 1200 crores of letters are
posted every year. It is a heavily subsidised
institution. When you have that big an
institution, I do not know why you have put a
ban on the opening of new post offices and
why you have banned the recruitment of new
persons.

What is the position of Extra-Departmental
employees? That is another important point.
You have stated in your speeches that 6 lakh
people are working as far as the post offices
are concerned, out of which nearly 50 per
cent, that is, 3 lakh, are Extra-Departmental
employees. I have never seen any institution
any Government institution whether State or
Central or even in the local boards, where 50
per cent of the employees are temporary emp-
loyees. It is only in o,ur post offices that 50
per cent of them are temporary employees.
Why should you not con. firm them? You say
that you give only Rs. 250 or Rs. 300 to them,
and if you confirm them, they will get Rs. 800
or Rs. 900. But if other officers are there
getting thousands of rupees as salary and stay
in 5-star hotels, what is your hitch in paying
the full salaries to your temporary employees
who are expected to work continuously for 8
to 9 hours? Are you not expected to pay some
ex. tra salary to such persons who ar<
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continuously working for 8 to 9 hours in rural
areas? This is a very big country; God has
created this country but you give facilities
only to those living in urban areas and not in
the rural areas. All men ,re equal. After all
only the circumstances force them to live in
urban and rural areas. Why should you not
take upon yourselves the responsibility of
confirming them? You say you cannot
confirm them because you cannot give
additional dear-ness allowances, because they
are temporary. What about pensioners?
Whenever you increase dearness allowance,
yo.u give an increase in the pensions

also. That being the case, why should you not
increas the salaries of the Extra Departmental
employees? Even though the cost of living has
gone up, a man who was getting rupees one
hundred in the year 1950 is getting only Rs.
250 in the year 1985. Do you mean to say that
this is sufficient for him to maintain his
family? Do you mean to say that he can
manage within this meagre income of Rs. 250
to Rs. 300? (Time-bell rings) Madam, I am
talking about a very important problem,
namely, the condition of the
-extra-departmetnal employees.

Finally. Madam, 1 would like to ask the
ho,n. Minister as to why he has stopped the
sorting of mail in the trains. Is it a good thing?
The reason given is the trains are running fast
and there is no space inside the trains. Is it a
proper reason? I do not think, 'Pandyan
Express' or any other express in Madras and
other places have increased their speed, or,
they adhere to the scheduled timings. I would
request that this system should be re-
introduced so that thousands of employees
will be able to get overtime and jobs and the
employees of the postal aepartment will
definitely be benefited.

Sir, you have got very important de-
partments, postal and the telecommunications
departments. You are a very
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fine gentleman I know. Whenever 1 asked for
certain things, individually, as well as from the
point of view of my constituency and my State,
without any hesitation, ,ou used to provide all
the facilities. Now, I have mentioned many
things in regard to my State and in regard to
the postal and the telecommunications depart-
ments. Kindly look into these matters. Hon.
Members will appreciate you if you are able to
complete these 9,000 installations within five
years.

AN HON. MEMBER: Everytmng will be
delivered at your doors.

o VAT TFT ¢ wEEET
FUGT WHI F1 7797 o779 zA19 fug
TeAT FloUHoFo & & &, TA%
Figh F fgedt & a7 var §, 2@ 43
WOET He dgr 41 T 930 w1 {7y
Hawreq ariw 435 S04 | &FA WIS
e § g g

SHRI R. MOHANARANGAM: I did not
know what he said. I am a blind man in
regard to that language.

SHRI V. GOPALSAMY: You are a deaf
man, not a "blind man.

AN HON. MEMBER; He abused you.

SHRI R. MOHANARANGAM: I am all
praise for Yadavas. Ihave high regard for
you. I woiship Lord Krishna Why do you
abouse me?

SHRI RAMANAND YADAV.- 1 only
requested Madam to ring the bell in Hindi so
that you may be scared and made to. sit
down. This was my only request.

1'4.',’5['-‘;_'{.‘) Y Tz iETIZHT ) E-:-r
e FeAlFWs feldnz, 7 g 3w
W R SiFET FET § OWT LA
T5 F AW FT A7 399 g4 TqriOT
a1 N1 8 1 T4 feqrddz #71 4T 3w
AAT uwigEs &g war F, wq 4
1?—”&'11{2‘ BT ARET AT T, 32
QT T Y[ AIA OF  ANT qEGHT
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T &1 3704 MUKHERIJEE): Mr. Dipen Ghosh.

PSS %7 SHRI DIPEN GHOSH: Madam, Vice-Chairman,

i ® - it is a good fortune that when we are discussins the
working of the Ministry of Communications, we are
having the presence of both the previous Minister
and the present Minister. So, we can expect, when
the present Minister replies to the debate, he will
gather the information from, the previous Minister,
as we will be referring to the performance of this
particular Ministry during the last year.

D T This is a very important Ministry. It consists of
two major departments after the bifurcation—the
Department of Postal Services and the Department
of Telecommunications. Much is being talked
about the telecommunications which, I think, is
necessary. But, at the same time, importance
should also be paid to the performance of the
TIFRT o= ik Department of Postal Services. Because we know
that India is a vast country where 70 million of
hT waTs LI P ¥ people live and most of them in the rural areas.
| > ;| il They take recourse to this postal services. They
mostly write letters on postcards,
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inland letters, and envelopes. The Bihari
workers who are working in Bengal send
money orders to their families. Similarly, the
Uttar Pradeshi workers working in Bombay
send money orders to their families. Na-
turally, the postal services needs a particular
attention when any suggestions for the
improvement of this Ministry is discussed. So,
I would try to emphasise on this particular
aspect.

We have more than 1.44,000 po.st offices in
our country. Every year around 12,000 million
mails, 120 million money orders and 30
million parcels are being handled by these post
offices. In addition to that, these post offices
have more than 67 million saving accounts
with a total holding of Rs. 14 000 crores. How
it is managed? That is a moot question. Has
such a big service is managed? The Minister
has himself conceded in the other House the
other day that out of 6 lakhs, the people
employed by the Postal Department, 3 lakhs,
about 50 per cent of total the employees, are
the extra departmental agents. They are called
extra departmental age/its. But the Minister
knows actually their designations are extra

departmental sub-postmasters, extra
departmental branch post-masters, extra
departmental delivery agents, extra

departmental packers, and extra departmental
carriers. All these designations suggest that
these extra departmental agents are called
upon to perform all types of jobs, a postal
employee is asked to do. How much they are
paid? They are paid only lumpsum. They call
it a comprehensive allowance varying from
Rs. 150 to Rs. 250 per month. The department
says they are not whole-time workers. They
are supposed to, do the job from 2 hours to 5
hours a day. But there is a fallacy. Though
they are to be paid, on hourly basis, that is, 2
hours to 5 hours, they are not even paid that
way. For two hours, the minimum payment
has to be made, that is, Rs. 120; that means,
per hour Rs. 60. But is a person who is
employed for five hours paid Rs. 300
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a month? No. Beyond two hours, for each half
hour, he is paid only Rs. 9 Why? Because they
have a standard of work. In calculating the
allowance, they do not include the waiting
time. Suppose an ED postmaster is sitting
behind the counter and some people are
coming and booking their articles. After Ave
minutes or ten minutes or fifteen minutes,
some other people are coming. But this
waiting time they do not incluae. They go by
the workload. Even though the person is asked
to do the job for five hours, or at least to keep
himself confined within the post office for
five hours, he is not paid for five hours even
o,n a prorata basis as compared to a regular
employee. In the case of a regular employee,
surely there is the waiting time. It is not that in
the case of a regular employee, every single
minute people are coming and booking arti-
cles. And the EDAs are not paid any dearness
allowance. In respect of regular employees,
for every eight point increase on the annual
average of cost of living index, dearness
allowance is paid. Almost every alternate
month, they are being paid dearness allow-
ance. But in the case of Extra Departmental
Agents, only their allowance will be reviewed
in the month of September each year. And
there also this review does not take place as
soon as the month of September is reached. It
is reviewed three or four months after
September is over. Naturally for a whole year
they have to wait. And there again they will
not be paid ac. cording to the same rates as the
re. gular employees are paid. The Depart-
mental employees have been paid interim
relief on two occasions but the Extra
Departmental Agents have not been paid any
interim relief. They are not goverend by the
Pay Commission. They have constituted an
EDA Committee, as earlier they constituted
the Madan Kishore Committee. Every time an
EDA Committee is constituted. Why not the
ED employees' remuneration and allowances
be decided by the Pay Commission? Why are
separate committees for them necessary?
Why
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are not ED employees paid any interim
relief? Naturally these are the questions
which have to be attended to by the Minister
and sorted out.

Then there is the question of delay in the
delivery of mails and other Members
have already mentioned it. But my point
is, why delay is taking place. =~ Ramanand
Yadavji had pointed it out but Ramanand
Yadavji had not gone into the reasons for
these ills or maladies that afflict this parti-
cular service. Last year only 62 branch post
offices were opened throughout the
country. It is the lowest figure in the post-
independence period; only 62 branch post

offices could be opened during the whole
year throughout the country. Why?
Because there is a ban on
recruitment. Ramanand Yadavji was
asking why there should be a ban. That is
because the Government wants to

economise on personnel. For 15 monthg
there was a ban and now the ban has been
extend, ed "until further orders". No creation
of posts, no recruitment for extra job and
work.  So the question is whether the ban
will be lifted or not whether the Minister in
charge of the Ministry of Communications
will go in for recommending the lifting of
the ban, particularly in respect of the P &

T services.  That is the moot question
which has to be answered by the
Minister, because unless this ban s lifted,

the service cannot be improved. On the other
hand, in order to economise, now the number
of deliveries is reduced. Some  post
offices in the metropolitan cities used
to remain open during holidays and on
Sundays. Now that holiday  service has
been given a good bye. There useo. fo be
four deliveries in  the  metropolitan cities.
Now those four have been reduced to two
deliveries. The area of deliveries for the
postman has been enlarged and more
workload has been put on the head of the
postman in order to economise. Then there
was the question of RMS  reorganisation.
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There were two types of sorting sections. One
was the running section. People used to travel
on the train and sort the mail and deliver at
each station. Now that running sorting section
has been abolished. That has been converted
into transit section. The idea or the reason put
forward by the Government was that with the
abolition of running sorting sections and their
consequential conversion into transit sections,
there will be speedier delivery of letters. Now
what is the experience? I was assured in the
Consultative Committee meeting that there
would be a review of this system. Has the
review been done? Have the services improved
with the abolition of running sorting sections
and conversion into transit sections? No. No
review has been made. If a review has been
done, will the Minister kindly tell us the result
thereof?

Now come to mechanisation. The Minister
has been saying that postal services will be
mechanised. To what extent? Will the letters
be delivered on conveyor belts? Surely not.
The Government is not going to instal.......

-

s gL qRIE gwEw: A a9
FeOzUSEET & oo

sy faw 9w HA

fedfa? Az UTIz g 0T |
They can at best advise the subscribers or the
users, as the Minister suggested and as I have
seen in the newspapers, to take recourse to
more and more franking machines so that the
printing costs of the postage stamps and the
selling costs could be reduced. Surely the
peasants in Rajasthan which is the Minister's
State, will not be provided with franking
machines in all their homes; they will have to
go to the post office and buy postage stamps in
order to post their letters. Postal service is a
social service, it is a public utility service, and
the attitude to such public utility service must
be different from that to a commercial service.
What is the irony? The irony
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is when we run for credit to the World Bank or
the IMF, they dictate terms to us. The World
Bank says you mechanise your postal services,
you modernise your telecommunication
services and then we will give you the credit.
That is their terms because there is
telecommunication revolution in the world.
And what is the telecommunication revolution
in the world Installation of some elecronic
exchange. And this electronic exchange will
be fitted in to the existing cable system-
Electronic exchange can replace the existing
exchange and by that the mechanical defects
and the mechanical troubles that we presently
have, would be removed. What will be the fate
of the cable system. Will it be replaced by
what is called the glass fibre cable system
throughout the country. As you have made an
experiment in Pune —Pune was selected
probably because the previous Minister
belonged to Pune, and now another
experiment may take place in Rajasthan
because the present Minister comes from
Rajasthan.—what is the experience? At least
will the problem of wrong connections and
wrong calls be obviated? This problem would
be obviated if the exchange to exchange
connection is linked up to the microwave
system at least in the metropolitan cities like
Calcutta, Bombay and Delhi? Is the
Department going to propose and accordingly
going to introduce the linking of one exchange
with the other through the microwave system.
In Calcutta, I can tell you, there are one lakh
lines which need immediate replacement.
(Time Bell rings). Please give me two or three
minutes more. I know my predicament with
you sitting in the Chair because I cannot over-
rule you. However, I would beg of you to give
me only two or three minutes more.

Now, so far as Calcutta is concerned, there
are at least one lakh telephone lines which
need immediate replacement.

of the Ministry a/ 250
Communications

DR. SHANTI G. PATEL (Maharashtra):
Why are you confining yourself to Calcutta
only?

SHRI DIPEN GHOSH; I am not confining
myself to Calcutta only. I am citing Calcutta
only as an example. It requires immediate
replacement. The equipments for there lines
were installed when the telephone system was
first automatised in Calcutta. The Minister
knows it. There are so many other problems
now, the junction problems and the other
problems. The junction problems can easily
be obviated if the lines are linked up with the
microwave -system between one exchange
and the other. The Calcutta telephone
authorities have asked for at least thirty
microwave systems to be given to them inside
the Calcutta Telephones, but during the whole
of the Seventh Plan period, I am told, they
have been given only seven. I do not know
why. If at all the service has to be improved,
then what the service needs that must be
given. Similar is the case of Bombay and
Delhi and some other places. Now they are
saying that in order to improve the service
they are going to convert the present
telephone system in the metropolitan cities
into a corporation as if simply converting the
Department of Communications into a
Corporation of the Centre will be a panacea
for all the ills of the telephone system in our
country. We have got about two hundred
public sector undertakings and corporations
and we know the performance of these public
sector undertakings and corporations. Actual-
ly, it is not merely converting them into a
corporation. It is actually a step ahead towards
privatization and that is the policy of the
Government and that I oppose. The
conversion of the metropolitan telephone
system into a corporation is a ste” towards
privatization to which I am opposed. Na-
turally, Madam, there should be a full-length
discussion on the policy statement which our
Minister has made about setting up of
corporations for the telephone systems in the
metropolitan cities.
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THE VICE-CHAIRMAN (SHRIMATI KANAK
MUKHERIJEE): Mr. Rajani Rajan Sahu.
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PROF. B. RAMACHANDRA RAO

(Andhra Pradesh): Madam Vice-Chair-man, I
rise to make a few observations on the
Department of Communications which has
now been bifurcated into the postal and the
rest of it. We are, in one sense, very fortunate
that we do not use telephone services in our
country very often for serious business. In
Western countries most of the business
trasanctions including placing and issuing of
order ,re done on telephone and since we are
not using it for such a kind of things, perhaps
the demand on the phones in our country is
not as high. At the present moment neither
the phones nor the telex lines are used for
such work. Here I would like to mention a
few things.

My friends on both the sides have painted a
very gloomy picture about the services,
particularly of the postal. In my
understanding the postal sen-ice in our
country is perhaps one of the best in the
world. I have seen, in 'he United States if you
post a letter, it takes about a week to reach
from one coast to the other, whereas ours, |
believe, is one of the best organised postal
services. Well, I would not say the same thing
about our telegraphic communication which
has deteriorated over the last couple of years,
if not more. We must take heart in the sense
that our postmen and postmasters are doing
very valient and dedicated work with the poor
salaries that they are paid at the present
moment. In the matter of telephones we have
witnessed a phenomenal growth in demand
during the last several years. I have tried to go
through the Annual Report to see whether any
information is given
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on the wait list, the number of people waiting
in different regions of the country. I could
not find it, whereas

ad pages and pages of the inter- j national
news about how many calls are made how much
we earn from Afghanistan ana so on and so
forth. It is all there but I do not find detailed
information about our own country's phone
services, what is the demand State-wise or
district-wise or city.wise. Unless we ask the
information in the form of a question, we do not
get it anywhere. What is the policy of the
Government? I would like to know whether the
extension of the number of exchanges, number
of lines in different towns, is based on the
population or on the industrial development or
on the pending applications, etc. I find from a
cursory analysis of data available privately that
in some towns and cities people have to wait for|
four to five years, in some cases the wait is for|
two years and in some cases it is different.
Therefore. I would like to know, what is the
policy of allocation, development and extension
of telephone services? This is very important
because in the country as a whole there must be
a scientific approach. Of course, I find an in-
teresting scientific approach when T look at the
plan of the department to provide at least one
PCO far each hexagon, and 23.000 hexagons are
already covered. But I do not know how many|
hexagons are there in the country. That is not
there in the report. I do not know what
percentage of the hexagons i covered. I would
like the Minister to give a little more
information. What is; the total number oi
hexagons in the country, what fractions are
covered and what fractions are proposed by to be
covered in the rural areas? Far example, 20 000
hexagons are proposed to be covered in the rural
area. That is a very heartening information. But
in regard to the rural areas I fail to understand
one thing. Recently, about a year ago
concessional tariff on telephones used to be there
during a particular period.
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It is the same, whether you are booking a
trunk call or using the STD facility. Today I
find that the concessional tariff is given to
those who are using the STD facility between
19.00 5 p.M. ' hrs. and 00.6 hours. You may
correct me if I am wrong. If you go to the
rural areas where there is hardly any STD
system and if you want to avail of the
concession, you have to start booking a call at
10 p.m. and finish it before 5 a.m. I would
like to ask the Minister if this is not
discrimination against the rural people. Are
we ,hle to give STD facility in the rural sec-
tor? When you are not able to. give STD
facility to them, why this discrimination?
Rural people are already poor. And you do not
want to give them the concessional facility at
least of the same period as you have extended
to, STD. This is clear injustice and I would
appeal to you to rectify this anomaly.

I would like to mention that all of us have
our problems with the STD system. In fact in
the first year I joined the Parliament, I got a
bill for a fantastic figure. And I do not know
whether in the system that we have we can
make that number of calls at all.

SHRI PRAVATHANENI UPENDRA
(Andhra Pradesh): Did you pay or not?

PROF. B. RAMACHANDRA RAO: That
is a question which I would like to answer
privately. So if this is the fate of a M.P. I can
understand what is the fate of other common
citizens I would like to know whether STD
can be made foolproof, which cannot be
tampered. Can you do something about this?
STD hag become popular. But 1 have asked
for disconnection for the last two or three
years because there is no way of saving
yourself from this possibility of getting
mighty Bills which we cannot afford to pay.
We must design a system—I would not say a
foolproof system because there are clever
people who do this buta
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system which is beyond the cleverest man to
tamper with. Then there are many problems
that we are facing in regard to telephones. . As
I said telephone is a boon as well as a curse.
Till-you get the telephone, you will be looking
for it. The moment you get the telephone and
you face the music, then you say it is a curse.
At the right time when you need a telephone
call and make it, the telephone does not work.
I wc.ula like to mention that if you go on
registering—when the tele, phone goes but of
order, 1 go to a neighbour and knock on the
door and make a call to 198. When I come
back, within half an hour I will get a
teleDhone call from the exchange saying: "Is
your telephone out of order?" I would say.
"Since you are calling, it must be in order".
And the moment he puts it down, it goes out
of order. Therefore, there must be a way of
checking the telephones rather than doing like
this. Because immediately I ay like this, my
number goes out of order and I have again to
complain.

These are small things. But still I would
urge that telephone being such an important
communication device, there are various ways
in which the Department can monitor. You
can use your people who are volunteers to try
to find out what the defects are. But I must
say that the most important defect is your
telephone service man. If you look at his
qualifications, if yo,u look at the way—
somehow we have been trained as scientists—
he is handling the telephone, we do not know
whether he is repairing 5t or destroying it.
When he goes away, he will leave the things
in such a shamble that you may feel ashamed
to look at it. This kind of thing can be avoided
by taking more competent, more qualified
people who know how to handle a telephone
as a aelicate instrument, like you handle your
television or your VCR.

I world like to also suggest one
thing more. I do not put all the blame
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on the Department; sometimes our 'vn house
people go on talking for hours together and
block an incoming call. Now there must be
some way of checking this thing, because
people do not talk for hours together as we do
in our country, particularly our housewives
when they begin to talk to one another. There
must be jome way of trying to restrict these
ordinary calls so that the blocking of the
channels cannot occur.

I am glad to say that the Department is
embarking o,n a new phase of induction of
electronic exchanges. At the present
moment, the number of electronic exchange
lines is hardly five lakhs as against about
11-odd croies 011  the  Strowger and
Cross-bar exchange. As you know, the
Cross bar exr-hsnge is such an old system that
you have to wait for a couple Ol
minutese before the line is connected. So. in
these days when electronic exchanges are
fast, . when digital telephones are the right
things to be had I think gradually we must
phase out these two exchanges and  get
the electronic exchange which is the modern
system.' Let me add that, perhaps in a matter
of hardly five years you will have the laser
exchanges coming in and the laser has an
unlimited capacity. So let us not be caught
napping. If in five or ten years you will find
that the laser type of communication
devices come, you have again to buy the
technology.  So it is time that the Minister
thinks of this forward-looking and  modern
technology and takes necessary steps.

The last point I would like to mention is in
the matter of making these exchanges and
telephones to be pro duced in the private
sector. I am very happy that you are also
going into the new area of asking the private
sector to have their own telephone exchange
to be operated as it happens in most of the
western countries. But please see that we are
not over-taxed, thai the rates would be the
same as in the Government se-+or. It is very
imoor. tant that this sector does not exploit
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munications service is vital and important for the
development of the quality of life of the mankind as
well as of the nation. When communications is
effective, we can save time, energy, money and
speed up the activities of the growth. With this back-
ground, if we look into the reports of the department
made available to, us, they are very useful
documents giving highlights of the department and
its achievements. We have completed six plans.
Now, we are entering the Seventh Plan, It is
necessary to have an objective assessment of the
performance of the department so that we can
identify the lapses and gaps. This would help us in
identifying the deficiencies and rectify ourselves to
march into the Seventh Plan. Our Prime Minister has
given a call to the nation to prepare itself to march
on the 21st century. But this goal should be before
all the departments to prepare themselves to march
into the 21st century with ,n objective assessment of
their performance and knowing their deficiences.

The Postal Department in India is the biggest in
the world in terms of post offices and employees. It
is the seventh in the volume of materials handled. It
is the first among the develorfng countries. After the
developed countries of the United States, the United
Kingdom, West Germany, Japan, France and the
USSR, India comes seventh in the world with
1,44,000 post offices and handling every day 1200
crores of articles, 23 crores of regiulered articles,
1.75 crores of parcels and 12 crores of money
orders. Such a vast business is being handled by the
Communications Department in the country, ,nd
this business is handled by hardly six lakhs of
people, out of which 50 per cent are extra-
departmental officials. Much has been said about
these extra-departmental officials. 1 also join the
other friends who have pleaded their case. They are
not paid even the subsistence allowance. Yo,u have
fixed minimum wages for the artisans, for labourers.
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If a .strict view is taken, we are violating the
Minimum Wages Act in respect of these
extra-departmental officials. In Punjab an
agricultural labourer gets more than what the
extra-departmental official gets. And they are
called extra-departmental postmasters, extra-
departmental packers and extra-departmental
delivery agents and they do all the jobs of
regular employees. But their wages are less
than the minimum wages Paid to an
agricultural labourer or to a factory worker.
So I would request the hon. Minister to look
into this aspect which has been mentioned by
all the Members.

Besides, our post offices are handling
nearly Rs. 14,000 crores of savings deposits.
It is a very responsible job which the post
offices are handling, next to the banks.
Besides, a new business has been started, the
Postal Life Insurance. So far Rs. 143 crores
have been collected and this has been started
in the urban areas only. This Postal Life
Insurance should be extended to the rural
areas also. I hope in the Seventh Plan the
Minister will take note of it and see that this
facility is extended to the rural areas also.

One particular aspect I want to mention is
about the commemoration stamps. Many
friends have asked for more number of
commemoration stamps depending on the
importance of the personalities. But
personally I have a different opinion. In order
to respect the leaders or the elders, we bring
out these commemoration stamps and then
deliberately we deface them by putting the
stamp on them. I do not know how far it fits
in with our intention. We love Mahatma
Gandhi. Pandit Jawaharlal Nehru, Indira
Gandhi and others and we have brought out
commemoration stamps for them. I have gone
through the speeches of other Members and
they have demanded so many more com-
memoration stamps. Somehow I am
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unable to understand why we should bring out
these stamps and the deliberately put the
stamp on their face and deface them. I am
sorry. I request the hon. Minister to besto.w
his thought on this. Is it the way of respecting
our beloved leaders, national leaders? We
have the photos of the leaders in our houses.
We have it in our schools, in our offices. We
respect them. We have the national leaders'
photos in the Central Hall. But we bring out
commemoration stamps and then deliberately
deface them in the evening while collecting
the post. A new thinking has to be done on
this aspect. I would certainly request the
elders and other friends also to bestow their
thought on this.

SHRI V. GOPALSAMY: Then statues
should not also be erected because the birds
defile them.

SHRI H. HANUMANTHAPPA: Mr.
Gopalsamy is free to talk about this. His State
has got more number of statues and,
therefore. he is better suited to judge that.

It pains me and that is why I wanted to
share my views with the other Members here.
I would request the honourable Minister to
bestow his thougnt on this.

We have an ambitious Seventh Five Year
Plaii. We are planning for 12,000 post
offices, 1.600 post office buildings, 100 RMs
buildings and a number of aamims'ivative
Offices and again 4,000 more E.D. delivery
agents. Kindly don't do that. You already
have three lakhs ot them to whom yo.u are
paying less than the minimum wage and
contravening the Minimum Wages Act. And
you are planning to add 4,000 more of them
in the Seventh Plan? Kindly don't do that. On
the contrary, kindly see how you can do away
with them, make them permanent and pay
them full wages.

In order to reduce costs you have thought
of certain remedial measures. In the interests
of the communication



277  Disctmion on the Working [ 30 APRIL 1985 ]

service, I would request you to have a review
of the question of reducing the number of
deliveries, reducing the number of Post
boxes, winding up the RMS and closing the
Railway sorting. These measures may reduce
the cost but they will take away the service.
This department is a service-oriented
department, a public utility service. We have
to view it from service point of view, the
service that it reaches to the common man.
Making a reduction in this service is certainly
not going to help.

With these suggestions I now jump to m,
own problem. I come from Chitradurg,
a district place.  Earlier because of the
quarrel between the postal department and
the mail carrier, the bus.owner, the mail used
to reach my place around 10 p.m. and
they used to throw it on the road and 30 away.
Finally, with the persuasion of the local
residents—and I also took personal interest—
we arranged for the mail to be carried by
train. The train reaches there at 6.30 in the
morning. We have a postmaster and a
postal superintendent to get the mail from the
railway station to the post office. Even
though  tenders were oiTered by the
matador vehicles and trucks, those postal
officials selected a bullock cart and the bullock
cart takes two hours to reach the post office.
I do not know, you are thinking of
modernisation from here and the
postal  superintendent there selects a
bullock cart -which takes two hours to bring
the mail bag which means 8.30. My house is
within a kilometre of the head post office.
But I get the post at 2.30 p.m. The mail
reaches the headquarters at 6.30 a.m. reaches
the post office at 8.30 a.m. and it is delivered
to me at 2.30 p.m. When complaints were
made to the Postmaster and the Superintendent
of Post Offices, an inspector was sent to my
house. And do, you know what the inspector
tells me? He suggests, "I cannot change this
beat system. Why cannot ,ou change your
house and bring it to the main line?" This is
the reply I get. The
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inspector says he cannot change the beat
system, therefore, I should get my house
shifted to the main line. While delivering the
mail, the postman passes just about a hundred
yards away from my house. But he goes
round and round delivering to all others and
then comes to my house at 2.30 p.m. I wrote
to the Postal Superintendent, I wrote to the
Bangalore Circle Post-Master General. They
only send an inspector. And the inspector
says we cannot change the beat system, ,ou
change your house. This is the reply I get
from the postal department. What I am trying
to impress upon the honourable Minister is
you have a cadre of officers who do not feel
that they are for the service of the common
man.

In our State we have old pensioners
receiving pension by M.O. The postman
while delivering the money order, does not
deliver it directly to the addresses, the old
pensioner. He takes somebdy's signature and
pockets the money. These complaints are
there. And we wanted a second delivery
office in Chitradurg. For the last ten years we
are demanding a second delivery office. But
unfortunately it has not been conceded yet.
The train leaves at 9 p.m. in the evening and
the last clearance time for post is 5.30 p.m.
With late fee, it is up to 6 p.m. We requested
the Post Office to keep the box till 8 o'clock
so, that the late mail could be posted and
could be carried. But that has not been agreed
to. Even the Post Office is working up to 6
o'clock only and closes at 6.00 and so, all the
people go away and they do not want to keep
one box till 8 o'clock and help the people.

There is one more thing. A colony has
come up in my place. The land was acquired
and new houses have come up. But, the side
of the colony, there are about 100 to 150 huts.
Because this is a new colony, here is a
compoimd wall and the people of these 150
houses do not have any communication or
road to the city side. We requested the local
officers to just
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allow these people to go through the area in
between through a gate on either side and this
would help these people very much. But
somehow the Department is not heeding to
this request. I would request the honourable
Minister to kindly look into this problem also.
I am sorry. Madam. I have only completed
my points with regard to the postal system. I
am yet to come to the telephone system.

THE VICE-CHAIRMAN (DR. SHRI-
MATI SAROJINI MAHISHI). But you have
already taken ten minutes.

SHRI H. HANUMANTHAPPA; Un-
fortunately, this is juch a Department that we
canot rush up. Madam, without narrating
anything, I will straightway come to my point.
I am also one of the victims of wrong billing
and I also join my other friends in demanding
to set right this. Again Chitradinge, is a
district headquarter and an age-old equipment
is there in the telephone exchange. The
minimum staff required to man and maintain
that equipment iy 16, but the exchange is
working with eight members of staff only.
Fortunately or unfortunately, many of the
employees 1 know. They were drafted for
digging the earth while fixing the poles and
they have been drafted for maintenance now.
Here, Madam, I join my friend, Shri
Ramachandra Rao, in saying that they have no
training and they have no experience. I asked
one of them; "Have you been given an,
training?". He replied: "No. I have no
experience. But I have been sent for the repair
of the machine. I will try here and there. If it
is O.K. then it is your luck. Otherwise, I will
go and report.". This was the reply given. This
is the statug of our people who are maintaining
these machines You see these are all
sophisticated instruments.

THE VICE-CHAIRMAN (DR. SHRI-
MATI SAROJINI MAHISHI): If you
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have got everything in writing then you
can hand it over to the Minister.

SHRI H. HANUMANTHAPPA; In that
case, Madam, everything can be written and
passed on to the Minister. Then what is the
use of a discussion on the floor of the House?
I know that we can write to the Ministers. But
still certain things, certain aspects, have to be
mentioned here only. I knew what replies I
will get and I have got such replies also.
Rigrr. from the Prime Minister I have got 1
rplies. So. I want to highlight these things on
the floor of the House. It is not for mere
personal satisfaction that we are mentioning
them. When we mention these things, we
expect that the officers or the bureaucracy
will take note of those points and the views
expressed by us on the floor of the House. If
w® write letters, the letters will go into the
files only.

Now, there is one more thing which I want
to mention. The ITI in Bangalore has a highly
skilled labour and they have potentialities
also. There was a proposal having a second
unit in Bangalore. But that has been shifted to
Gonda. The late Prime Minister had promised
us one more unit. -would like to request the
honourable Minister to kindly consider this
and see that the second unit is established in
Bangalore.

I join my other friends with regard to the
complaints about and the functioning of the
telephone system. I would request you to look
into those complaints. Of course, your
Seventh Plan has envisaged many things in
your  expansion and  modernisation
programmes. You have also mentioned about
so many remedial measures. I hope they will
come out with better results and the system
will show better efficiency. Thank you.

THE VICE-CHAIRMAN (DR. SHRI-
MATI SAROIJINI MAHISHI): Now. Mr.
Chaturanan Mishra. Not here. Yes, Mr.
Hashim Kidwai.
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Rag 8 Sle ayun iS5 0 Lrap The expenditure on the Postal Department is
more and on the Telecommunication

 Jr d-#‘-é(ﬁ‘,-}a’::-’-&j L lea Department less. It shows that financially the
' ' Postal Department will be a liability to the
AT gy - 2 OhyA C?L-‘ ‘J...S Government. Uptill now, there was financial
. p viability because the two Departments were
SLE das S (ol .:,'MEJ T UEe together. In my opinion the sophisticated

technology which Government want to import

o Baigw S &5 X ;
>y Cl e V& from small countries may not be useful to us

(e

& oS ._,!“", O A ?5’ 5 :,g [FEN | and may pot solve the problems of such a v.ast
country like ours. It is also no use having

&g 47 \_J_.Lt,s .._91“"“' ALy = yaile outmoded technology because the technology
) ., . is changing so fast from time to time. Under
5 wls L)"! o aS Aala F R these circumstances, I request through you,
' « 0 1 Madam, the Government to give the highest
R e B s T priority to the Postal Department for giving
ok ' " TP 1 more funds for making it more efficient, more
e ) :"”: wda Al quick and more usefugl. Tele-communications
,rr - a3 S ‘.:’ A s sl kgl ar}d Telephones Depaﬂment is meant for the
higher strata of society. But the people who

aale Jlwde &5 2 sp4] sma are living in villages constitute a very large
. number. The only service which we are giving

e B 'S seafal gl them is the postal service, ,nd the pivot of the
- - whole organisation is the postman, the lowest
Shy 45 2 e ‘—“I r“""r e subordinfte. He has beenpburdened with all
I PR 190 ’_( ;_J_gﬁ)g types of duties. Postal savings bank,
a3 & ’ insurance, delivery of dak and also other mis-
N STV R Q| PN ORI VE R N 2 cellaneous jobs have to be done by the
postman. But the wages which he is paid are

~Lu b L&S 3o ,5 usz‘s:- .__s's very much less. If you take the similar work

done by the staff in a rural bank which we are
now providing in the rural areas or the em-

et oyt pae K el _53."&; ployees of a bank, the wages paid to these
. ¥ ) 3 postmen are very lo,w, apart from the extra-
l_,i"“‘" " J)L.m & 5w UyS departmental staff who are about three lakhs.
i B AT Therefore, my suggestion is that there is need
d&*“‘”‘}‘s LJJ*J ”' "'J“’L'Ma to revise the wages and the salaries of the

lowest staff to bring them on par with the

| 3 $ JUsTes Ll LR
oy > L8 ided A .
L i gt S public sector employees who are now

o 9dy b ‘_-_A.L'pf,g L}*"“'?‘S e oS working in the rural areas also.
b3 P o =2 3 £a0
s ,_;*IPN Ky 2l = Ak Madam, there is another * aspect which I
¥4y o UK o 9y WU N &) ) want to suggest at this stage. The demand for
telephones which was 24 lakhs in 1980, 55
[" g}-" Ld% ! lakhs in 1985 is likely to be about 90 lakhs in

1990. And we are not in a position to meet

SHRI S. W. DHABE (Maharashtra):
Madam Vice-Chairman, the reports of 1983-
84 and 1984-85 show that the Postal
Department is in loss and the
Telecommunication Department is making
profit. Seventy per cent of the income comes
from the Telecommunication Department and
hardly 29.7 per cent from the Postal
Department.
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the demand because we are not manufacturing
so m,uch equipment. Unci these
circumstances, it will not be to have
very ambitious programme and create more
expectations in the public that they are going
to have telephones at every place. Therefore,
developmental programme should be to
provide not only proper instruments but also
quality service. It is no use to bring the
telephones which I and which cannot be useful
eople. In order to make the service effective,
there was a sugges-that there should be
telephone service cards. I do not know
what happened to that proposal.  Telephone
service cards will be wuseful to the
telephone  subscribers because there can
indicate what sort of service Ig rendered, what
sort of bills are being charged, and certain
other information can also be given. There-
fore, the telephone service card will be very
much useful.

Madam, one of the major reasons why this
Postal Department is suffering is that there is a
ban on recruit- . ment of employees. I would
like to know from the hon. Minister as to how
many persons are employed extra in ihe
services during the last five years cr three years.
If there is a ban on recruitment, how can you
expand the services and how can you improve
the quality of service? Under these cir-
cumstances, the Postal Department should
immediately lift the ban on recruitment of
employees.

Madam, Telecommunications is a very
important wing of the Ministry. It is very
useful in the rural areas also because when
accidents or floods or cyclones take place this
can be a very useful instrument. And the
communication service can help to a large ex-
tent. Therefore, to, have the service in the
rural area, it should be selective. In order lo
make this Department's services effective, it
will be very essential that proper training
takes
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place. If you are going to have sophisticated
instruments in  areas  where |, they have no
experience of hai the instruments, they will be
spoile 1. The;ei<".re, more stress must be given
or the training  programme in this field.
There is a s'eneral complaint and need not
repeat that. The postal delays are proverbial. 1
myself sent the questions from Nagpur in the
last « session of January to the Raiya Sabrr*
Secretariat. It took seven days for them
to reach here and all the aues-tions  were
found to be time-barrd'. The Quick Mail
Serviceis only inrame. In fact, even
this postal delivery takes a very long time. At
some place in Assam, the Vayudoot service ’s
used for delivery of postal dak. Tong back when
Shri Raft Ahmad Kidwai was the Minister
in charge of the communications, he
introduced  the Night Airmail Service. It
used to operate from all the metropolitan
cities through Nagpur ana deliver not only the
dak but also newspapers in the early
morning. I do not understand why it was
discontinued. It was a very useful service. If it
was discontinued on the ground of economy, I
do not think that it involved any unreason-
ably heavy expenditure. I, therefore, appeal
to the Minister to reintroduce the night air mail
service so that this problem of delivery of
da® can be handled effectively and with the
new aircraft I think it will be easy to have night
airmail service in our country. If there is no
efficiency and speed in the delivery a', letters
then the parallel postal services will
operate in the country. It is our experience in
Maha. rashtra and other places that parallel
postal services are operating and their service is
so efficient that if I give a letter in the evening
in Nagpur, in the early morning it is delivered
in Bombay. Therefore, in order to curb alt
the parallel postal services which are operating
illegally, it is very essential that an efficient and
effective delivery system is introduced. I think
the programme of the department, in thi;
connection is not very clear an(
ambitious. A large number of com plaints
are received about the tele
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delivery. By merely praising some staff the
problem is not goins to be solved. It is very
essential that alter. native modes of delivery
of postal dak are found out by the Ministry.
'Time bell rings).

I find from the Report of the Minis
try of Communications that we are
tig  that  the directives ol  the
Government are not fulfilled. There is
a directive by the Government
ing the employment of Scheduled
Castes and Scheduled Tribes. The rele
vant paragraph is at page 17 of the
report. The  Government ha" also
given a directive regarding the employ
ment of physically handicapped ner-
sons and it has said that at least 3
per cent of the jobs should be given
to the physically handicapped. The
ster will see from th ant
paragraph ,t page 18 of the report that
physically handicapped people are net given
jobs in many of its departments. /n the chart
which is given, it is shown that in the
Ministry including subordinate organisations,
not a single man was given the job, no blind,
deaf or dumb or handicapped was employed
last year. Similar is the case with Indian
Telephone Industries. Only 11 persons were
given the jobs. Hindustan Teleprinters Ltd.
has of course given some jobs.

I would like to know from the Minister,
who is very much interested in the sports,
why there is no mention in the report about
the sports activities carried on by the
department. The only reference I find is in the
second part o,f the report at page 62 where it
is stated that one of the employees of the
company was selected to represent India to
take part in the World Veteran Long Distance
Run in December 1984. As far as I know, the
department is carrying on a number of sports
activities. There is a sports board also. It is
very essential that they should be given ptooer
encouragement. But in both the reports I do
not find a single
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sentence regarding the sports activi.
ties being carried on by the Welfare
Board. Similarly, the Government has
issued directives that sportsmen should
be given jobs. Three pi
jobs are reserved in the telephone de
partment and the postal department. 1
would like the Minister to clarify
whether any sportsmen n pre-
ference in recruitment.

The last question is about housing. These
departmental people have to work in rural
areas, in remote places.

But Housing programme is not given
much of importance, it is one department
where I find that it does not have a housing
programme on a large scale in the rural areas.
They are only having .their housing
programmes in metropolitan cities like
Bombay and Calcutta where the cost is also
too high. Therefore, in order to provide
housing facilities to the staff, it is necessary
that the Ministry should have a plan—at least
in the Seventh Plan*—and there should be
definite direction in the Plan to provide for
housing to the staff.

Lastly, I condemn the system oi extra-
departmental agents. This is nothing but
exploitation. A committee has been appointed
but I do not know for what purpose. The extra
departmental employees are also doing the
same type of job as other workers and,
therefore, they are entitled to benefits
available to regular employees. Theii number
is very large but they are just I'ke the casual
workers in the Railways. It is high time that
these people are confirmed and treated as
regular employees. With these words I thank
you for allowing me to speak-

SHRI V. GOPALSAMY; Madam
Vice-Chairman, I am very much pain
ed to criticise the performance of the
Ministry which happens to be handled
by my good esteemed friend ever.
smiling and ever pleasant, Mr. Mirdha.
The Ministry of Communications took
a unilateral decision....................
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SHRI S. W. DHABE:
taken over only recently.

But he has

SHRI V. GOPALSAMY:: The decision was
taken about 3 years back to abolish ,11 sorting
sections which were doing the sorting work of
mail and closing of bags on the running trains.
This is a blunder committed by the Ministry
which has resulted in inordinate delay and
other lacunae to which my friend Mr. Dhabe
referred. It is high time that the position is
reviewed. I would request the hon, Minister
that the new work which has been imposed on
the post offices should be withdrawn and it
should be handled by the RMS only.

Regarding extra-departmental delivery
agents, the form itself is a mis-aomer, because
the Supreme Court in a recent judgment has
clearly obser-ed that the extra-departmental
staff members could not be sacked and they
should be treated as public servants. It is high
time the Minister reviews the situation and
accents the long-pending demand of these
employees and they should be recognised as
regular Government staff so that all thos;
facilities enjoyed by other Government
employees, could be available to them also.

Regarding post offices, the number
of wvillages in India without post
cffice is alarming. I got a reply from
the Minister which says that as on
19th March, 1984, the number of vil
lages without a post office in Andhra
is 13,000; in Bihar, it is 7,000. in
Madhya Pradesh, it is 62,000;' in UP,
it is 96,000 and so on. Many villages
do not get the facility of a post office
and my friend, Mr. Mohanar-anga'-.i
was saying also that rural areas shoulL
Equally get the benefit of oos'al [ser
vices. You have bifurcated the de
partment; bifurcation has been done
by a bold announcement but there is
r-o improvement seen.

As far as communications con. has
failed everywhere and
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when communications fail, everything fails
industry fails; business fails and there is failure
in all walks of life. Telephones do not
work  properly, I don't know whether
Minister's  telephone works. You take any
develone'. country. The word 'out of
order' ¢! 'wrong number' is not understood
there at all. They ask 'what do you mean by
wrong number? What do you mean by 'out of
order'? But Madam, when we get up every
morning, Wwhen we start our business
everyday, we have to say 'sorry' or apologise
to somebody. When we dial a  number
which we want,  somebody on the other
side picks up the telephone and says 'wrong
number'.  Then, we have to tell them 'sorry,
we have disturbed you". Every day, when we
get up in the morning and start our
business, we have to sa, ‘'sorry' to
somebody.  Our telephones do not work
at all. We have got the capacity, the
manpower and the materials. We have
conducted CHOGM, ASIAD and NAM. The
performance in the field of telecommunications
was wonderful and spectacular. You have got
the material. You have got the capacity. You
have got the manpower. You have got
dynamic potential. But what is wrong?
You do not have the necessary equipment. You
do not have sophisticated and modern
equipment. This is the main reason. You
should go for it. You have to get more funds.
I think, when the telephones work properly,
then, everything will be set in order.
Telephones do not work at all.

There is one important point which I would
like to bring to the notice of the hon. Minister.
Nowhere in the world, in no democratic
country, there is such a pernicious provision
of interception of postal articles, as it exists in
the Indian Post Office Act. Nowhere in the
world, in no democratic country, such a
provision is found.

SHRI M. KALYANASUNDARAM
(Tamil Nadu): Britishers made it.
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SHRI V. GOPALSAMY: It is a colonial
hangover. This is the legacy of the British.
We are still keeping it after all these years.

AN HON. MEMBER; Tapping telephones.

SHRI V. GOPALSAMY: Telephones are
tapped. Telephones are bugged. Postal articles
are intercepted. In 1980-81, I think, Mr.
Advani moved a privilege motion on the floor
of this House and Mr. Vajpayee in the other
House. Again, in 1983, I moved a privilege
motion in this House; because, my
correspondence was intercepted. I established
my case. At that time an order was issued by
the Governor of Tamil Nadu. This order was
made under section 26 of the Indian Post
Office Act. It said: 'Interception of cor-
respondence’ and it was addressed 'V.
Gopalsamy, M.A.B.L., M.P., Kuruvi-kulam,
Tiruneiveli District'. It said:

"Whereas the Governor of Tamil Nadu
is satisfied that it is necessary to make the
following order in the interest of the public
safety and tranquillity:

Now, therefore, in exercise of the powers
conferred by section 26(1) of the Indian
Post Office Act, 1898, the Governor of
Tamil Nadu hereby directs that for the
period of one year from the date of the
order... all postal articles of any description
whatsoever in the course of transmission by
post addressed to or emanating from—

Vai.  Gopalsamy, MABL, M.P..
Kuruvikulam, Tiruneiveli District—

shall be intercepted and detained and
delivered to the Superintendent of Police,
Special Branch, C.LD. Madras or any
person deputed by the said Superintendent
in this behalf."

I do not know whether this order still
continue ornot. I do not know in the
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case of how many Members, it is there. [ am
sure, in the case of most of the opposition
leaders, the same thing will be there. Postal
articles are intercepted. This is done 'in the in-
terest of public safety and tranquillity. Are we
anti-nationals? Are we crilfit-nals? This
provision should go. When Mr. Hidayatullah
was the Chairman, he gave his ruling. He
pointed out this thing. He referred to, the
provision in the Indian Post' Office Act, Under
section 26(1) of the Indian Post Office Act,
1898. on the occurrence of any public
emergency, or in the interest of public safety
or tranquillity, the Central Government or a
State Government or any officer specially
authorised in this behalf by the Government,
may. by order in writing, direct that any postal
articles or class or description of postal articles
in course of transmission by post shall be
intercepted or detained or shall be disposed of
in such manner as the authority issuing the
order may direct.

The Chairman observed.

'"The Post Office Act was enacted more
than eight decades ago but this blanket
power has not been abrogated or curtailed
even after nearly 35 years of our
Independence. Our Constitution also did
not include the right to inviolability of
privacy as in the American Constitution."

It is hightime, we delete this provision in
section 26 of the Indian Post Office Act as
well as the provision in section 5 of the
Indian Telegraph Act. These two pernicious
provisions should be scrapped from the
statute book.

Madam, unfortunately, I have a telephone
at my Madras residence in my official
capacity a;, Member of Parliament. That
telephone never works. Continuously for four
weeks the telephone was out of ' order. I
wrote to the General Manager Telephones,
Madras, but of no use. I made a complaint
and then I personally went to
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the GM's office, but of no use. Then 1 sent a
telegram on 29th November to the then
Minister fo,r Communications and in that
telegram I have specific.
ally stater", md I quote:

"My residen < telephone 611042
Annanagar Madras out of order past twenty
days. 1 made several representations to

General Manager Mad- ras Telephones. No

effort taken. 1 am Member Rajya Sabha
and elec- tion secretary DMK Party.

Susr  mischief in telephone de
partment Madras. Request you take
imme>: ps to put my teleph
in order.’

My telephone remained out of order for
anorhci 3 weeks.  Finally I got a letter by
the 3rd week of January this year in which
they have stated: We have set .our telephone
in order. This is the thing. Even for Members
of Parliament, who can raise the matter inside
the House or outside the House, the treatment
from the department is | like that. What will
happen to the general public?  Particularly,
in Madras there is optimum capacity for
installation of telephones. Just to me  the
demand they instal more telephones in the
exchanges without providing the necessary
equipment. So, these a the things which
you have to look into. Otherwise, you
may make any tall claims of sending the
aircraft in sp i or introducing electronic
telephones, j the telephone services in
the country will never improve. And with
that 1 Lude.

THE VICE-CHAIRMAN (DR. SHRI-
MATI SAROJINI MAHISHI); Mr. R
idhakrishria.

SHRI DIPEN GHOSH: Madam Vice-
Chairman, it was decided that the House
would sit up to 6.00 O'clock daily. Why is it
sitting beyond 6.00 O'clock today? Even the
Minister of State for Parliamentary Affairs is
not
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carrying on the House?

S. W. DHABE: The reply
be given on. the next day.

THE VICE-CHAIRMAN (DR. SHRIMATI
SAROJINI MAHISHI): There three more
speakers.  Yes, Mr. Rscihakrishna.

, 1 PUTTAPAGA  RADHAKRISH
NA 'Andhra Pradesh): Madam Vice-
Chairman, I am the twelfth speaker
on this debate and, therefore, 1 do
to repeat the points which
b idy been made today by the

other speakers.

now [ start with the postal ser

vices. The' postal services have be
come very necessai in  immedi-
rement for a  citizen. In  this
I plead through you
'he hon. Minister concerned
Village in the country is
postal sendee. The num-
which have remained inl
ine postal services has been
other  speakers. If the postal
to be extended to the vil-
imposition of ban on the
I of the employees is to be
I -it ex-
menta] employee., is also to
with. There is the de-

I his has been pointed
ny speakers and I would like

m. Apart from that
dure in the money
that a complaint against
money o.rder can
on the expiry
ofoa In respect of non-pay
ment of TMOs the complaint can be
teen  days. This is  too
olg 'or lodging , complaint
ymint of either an Ordinary
or a telegram money
order. The Minister may examine this

and reduce the time tor making com
plaints.

ardiag telegrams, nowadays the

telegrams are entertained only in



301 Discussion on the Working [ 30 APRIL 1989 ]

English and Hindi languages, i am of ihe
opinion that telegrams may be entertained in
every officially recognised Indian language, if
not in that particular language, at least in
Dev-nagri serin:, to begin with.

Regarding telephones. it is the De
partment which gets income without
any proper work. We have heard so
many stories about wrong numbers.
For ever; wrong number the Tele,
jvhone Department gets the charge and
she person who is victim of the wrong
ailumber has to pay the charge. In that
way it is the Department getting in
come doing work.

In advanced countries, there are 900
telephone.- for ever; one thousand
population. But in our country there
ire only 3 telephones for every thou
sand popa:?.ion. There too. 93 per
fent of the telephones are concentrat
ed in the r-ities. Rural areas are left
out; r mlal is deprived of
this facility. This has to be examined i

Ministe eery particularly.

....1 Report of the Depart-

iiitn;. hat physically handicap.
ped scheduled caste and
schedule-.. people are  provided

with PCC- This has to be strengthen
ed more. The PCOs should be in-
trrtased. 1 am  glad to know that
evwy area of 5 kilometers radius is
boiag covered by PCO. If this is ac-
€omplishe - as soon as possible, it \[ill
be ben ror the people  of this
Count; they will appreciate the
; by the Minister.

a heavy demand for telephone
connections and the Govern, noent is unable
to meet the require-In this connection I
request the hon. Minister through you,
.Madam, that they should increase the
production, if necessary, at ITIs and XTLs.
New establishments may be taken up and the
demand met. The demand #v be met is very
high; that IS why ¢’y ISjave to take speedy
steps.
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Another important thing is that When an
applicant; goes to the Department lor a
telephone connection and when he registers
his name, he has to deposit money. Instead of
that, the subscriber may be given a chance to
deposit the money at the time of connection
instead of at the time of registration, because
the connection takes a number of years and
the subscriber is made to keeo his money
with the Department without deriving benefit.

Regarding refund of the deposit also,
is great delay. If one surrenders
the telephone or the telephone is re
moved or disconnected, the d
will not be generally refunded within
a short time. One wonderful example
I will give you. In Delhi itself there
was a telephone Nec,. 73860. Tb
man had si red his telephone in

the year 1974 and yet the deposit has
not been refunded till today. There are
several cases like this. So the «
may be collected at the time of in
stallation . 1  -?lephone and it
should be refunded at the time of

removal 01 iecticn or sure
or whatevi be.
Then my i about the use

of satellite network. That is wvei.
come. But it is being misuse

cause there are TV
stations in the country, installed re
cently, which q to  relay

the Delhi programmes anjj not the
regional or local programmes. That is
why the ruling party at the Centre is
making the best use of. the TV relay
stations through satellite. This facility
should also be given to the States also.

With these few words, I cone'
Madam.

SHRI NIRMAL CHATTERJEE (West
Bengal): Madam, at least the reply need not
be today. Reply can be day after tomorrow.

THE VICE-CHAIRMAN (DR. SHRI-
MATI SAROJINI MAHISHI): I would ask
the Minister if. he agrees to that.
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THE MINISTER OF STATE OF THE ;
MINISTRY OF COMMUNICATIONS (SHRI
RAM NIWAS MIRDHA): I ! agree if that is the
wish of the House.

SHRI M. KALYANASUNDARAM:
They want to leave it to you... {Interruptions)

SHRI V. GOPALSAMY: We asked the
Minister to reply on the 2nd.

SHRI NIRMAL CHATTERIJEE: They can
also be taken up the day after.

THE VICE-CHAIRMAN (DR. SHRI-
MATI SAROJINI MAHISHI): Mr. Matto. I
would request the hon. Member to take only
five minutes.

qZ1347, A7 IF 1T § & TAAT G

St W LW FAAF (ITT 979
HEH A4 BT Al WiGT &7 G20 (7 |

SHRI M. KALYANASUNDARAM:
Madam, there has been a mistake here at the
Table. When Mr. Mohanaran-gam initiated
the debate and was speaking, I wrote a note
that I will be speaking an behalf of my party
and gave it to the Secretary-General himself
personally. How it was missed and how the
list was not corrected when it went to the
Table, I do not know. That is how I am put to
difficulty. In order to help my friends here let
them speak, I agree.

SHRI V. GOPALSAMY: We have to
thank him.

SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir); Madam Vice-
Chairman, many speakers in this House have
raised points with regard to
telecommunications and postal services, and I
need not repeat all those

Communications

points. I shall, therefore, confine myself,
briefly to certain complaints that we have in
Kashmir.

Madam, Kashmir is a very sensitive State
and telecommunication is a very important
link between Kashmir and the rest of the
country. But the STD system from Srinagar to
Delhi is of only 24 lines and it is just
impossible to. get any connection from Delhi
to Srinagar. I had raised this matter last year
also and said that in view of Kashmir being a
sensitive border State, 24 lines is a very small
number and that it should be extended to at
least 100 lines immediately. This must be
done.

The second point that I have to make i that
the life of the Srinagar telephone exchange
was to expire in 1972. It is written on the
record that this telephone exchange cannot be
used after 1972. But it is 1985 today and the
telephone exchange in Srinagar is not being
replaced. I would request the honourable
Minister that he should pay particular
attention to this point and see that the
telephone exchange in Srinagar proper is
renovated.

The third point that I have to make is with
regard to telegrams. Almost all the telegrams
that we get in Kashmir are coming by postal
service. We get the telegraphic confirmation
first, and the telegrams reach us later. I would
request the hon. Minister to institute an
inquiry as to why telegrams to Kashmir are
being transmitted by post rather than by
telegraph. This is a very serious complaint
that we are making.

The fourth thing that I want to point out is
with regard to the telephone directory. The
telephone directory in Jammu and Kashmir is
three years old and this was pointed out. There
was a scandai about it. The paper used for the
telephone directory is- very bad and the
printing also is very bad. The department has
instituted an inquiry but
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since then a new directory is not being
printed. When we took up this matter with the
Director of Telecommunications there, he told
us that the clearance from New Delhi had not
come with regard to priniing of a joint
directory for Jammu and Kashmir. Now,
Madam, Jammu and Kashmir is the only State
in the country which has two capitals—
Srinagar in summer and Jammu in winter.
Now, the telephone directory for Jammu and
Kashmir has got to be one because people in
Srinagar are to contact people in Jammu
offices and Dice yersa and so they cannot
resort to any other directory except a joint
directory. The hon. Minister was good enough
to reply to my communication that it is under
consideration, but I would request him kindly
to expedite the matter and Issue instructions to
the Director-General that they must
immediately print this joint directory. The last
point that I want to make is with regard to the
postal service. Many people have spoken
about the postal service. In the good old days,
not far back, the postal vans which used to
carry mail from the post office to the railway
stations, in our case from the post office to the
airport, would also take the mail of the
intermediate post offices. But they are post
boxes only; big post boxes. They are not being
looked after. No monitoring is done whether
the articles are taken out of those post boxes
in time. This has got to be looked into. I
would request the hon. Minister to look into
this very serious complaint. I myself have
seen that the postal man from the post office
does not go to the wayside post boxes for
three to four days. This needs to be looked
into, and this should be monitored. And the
time plates must be put on every letter box so
that we could know that it would be cleared at
least two times in a day. This is very
important because we are suffer, ing for want
of this.

Lastly, I would again request the Minister
to look into the complaints with regard to
telephones in Srinagar,

of the Ministry of 306
Communications

which are infinite. You cannot imagine the
number of complaints that we have got with
regard to the non-working of the telephone
system in the Kashmir valley. I would request
that he should kindly take into consideration
the terrain that we have g/c and look into
these serious problems that we are facing.

Thank you very much.

SHRI M. KALYANASUNDARAM: Even
if only the Vice-Chairman is in the Chair and
even if the Minister also absents, I am not
bothered. I am speaking for the sake of
record. I hope the Secretary-General and staff
will take note of my feeling for the mistake.

Madam, after listening to the criticism here
and also the feelings of the people in general
about the P&T Department, particularly the
postal side and also the telecommunication
side, as one who has some connection with
the P&T workers and trade union movement,
I feel that the P&T Department and the entire
staff, nearly 10 lakhs of employees, workers,
officers  engineers® are the  most
misunderstood and maligned lot in our
country. They will become immune to our
criticism. They will be feefing that they are
be. ing criticised for no fault of theirs. So,
whatever criticism we make, it will not apply
to the Minister also.

I want to draw the attention of the present
Minister to the efforts made by the previous
Ministers also. When celebrating the
International Communication Year in 1983, a
special conference was held. The first item of
that conference was that telecommunication,
not only telecommunication, but
communication itself should be considered as
one of the basic infrastructures for the socio-
economic development. This must be
recognised. This principle must be recognised
for

a country's economic
Railway transport,

development.
electricity, ports
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are very essential. Similarly,
munication is also equally est.
So it is an essential infrastructure and
a public utility service. If this princi
ple is accepted by the Government,
then, allocations will be made by the
Planr. .mission.

The present Minister has stated that
a proposal for 12,000 ewes of rupee;
has b e for the Seventh Plan.

I wish him success. It is four time;
larger than the allotment for the Sixth
Plan. But will he succeed, even it this
alloca'r ranted, in improvii

present system, the present state of affairs
unless the policy is changed"

Mr. I do not know whether you as ire,
the  guidelines  given in the P&T
Department stipulate seven the
delivery of letter; to distant places in the
rural areas. For se- ays without any

compunc- tion th delay and
deliver the
letters  ° cities, they take three

days to deliver the Iletters; and for
mofussii ft- e days. This is the guide-
Sine g’ le delivery of tappals on
the next is a luxury which is not
necessary for this country, so, formerly
even in Delhi if we posted aletter in
the morning it used fo reach in the
evening. Now, it can be delayed even
for three days. Similarly, the R.M.S.
sorting system has been reorganised to
suit this policy. Nearly two-thirds of
the sorting stations in the running
trains have been closed. Even at rail
way . stations where sorting was done
is being closed one after the other
and being shifted to the central sort-
ing place for each district. Even sort
ing is being delayed lor three days.
Are the department employees res
ponsible for this? I can give the Minis
ter details to show that there is a
shift in the policy.

The Prime Minister is daily not tired of
saying that things must move fast. Very
good. Modernisation very
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Look forward to the 21st cen.
century, very  good. Incident-

ally the 21st century, is the first century of
the third millennium? Our statesmen should
look forward to, the, rrtury, very good. But, at
the same time they should not forget th? I
and the present. The present must be stabilised
to enable you to go for-to the next century.
Otherwise, you will fall down. It will be
dangerous to speak only of the 21st centrury,
forgetting the real state of affairs in the 20th.
century, We have to rectify this. =~ We talk of
modernisation; Very good. We also talk
of modernising our science and {eclrnoiogy.
Very good. I agree that science and
technolc?;' has been modernised so much in
the past 20 years after the Second Worlu War
that every country must struggle to cope with it.
Not only science and is being modernised
peo. I'' icologies. their wants and desires
me modern. The wants and my younger
generation are e same as mine. In a democracy
it is the duty of the Government to the growing
desires of the people. When science and
technology and productive capacity improves, it
is but natural ior the peo.ple to expect the
benefits to reach them. That i spirit of
modernisation.  That  should be the spirit
behind modernisation in any country. I am
able to recognis? ppreciate the difficulties faced
by our country. It is not so easy to rule t his
size with so many We  have 'inherited
this from the imperialist rule.  Those who are
in power must be humble enough to realise
this truth. On their own they cannot do it.
Just because some-gives some ideas to you, it'
.you float those ideas, immediately honey
and milk will not flow in the streets. So, this
system and policy are responsible for this.
This should be rectified.

Some hon. Members have criticised, about
the workers, that they are untrained. i it their
fault? How many of the hon. Members here
know that
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the system .! preventive maintenance
has been given up five years ago in all

the  metropolitan  cities?  Earlier there
was a system called preventive main
tenance; that is, there would be a
team of skilled workers and a super
visor who would go round and And
out the defects and see whether every

line is working all right. Now what is |
the system? it has been changed. Only

when there are complaints, they must
go and attend. When there are no
workers, what can that engineer or
that supervisor do,? He sends whoever
is  available, whether skilled or un
skilled. Pie tells him. "Go to the spot
and just 'our head to enable

to i that the department

3." The role of the department . eroded.
I will blame the Government for its wrong
policies. You have a very wrong motion about

the communication infrastructure. You
must get rid of this notion. It is a very
essential service. It cannot be treated
as a commercial service. Don't think
in terms of profit and loss. Loss will

be there to make it upis a
(Time bell rings). - me.
About the instru-
gone in for French
technology All right. I wish you
SUCCI- helps us. all right.
But mode a also throws a chal-
intelligence, challenge
for our capacity. In the name of

m't be indifferent to

id self-reliance. The

been moving during

the past three months, I am afraid self-

nce will be given a 0°-by in  the

of modernisation and in the

s of improvement with speed.

Spec essary. Has not this very

department proved that it can rise to the

occasion when the Conference of

Cenjmonwealth Heads to,ok place in this

country, when our country hosted the Non-

aligned Conference? Not hundreds, but

including our local reporters, thousands

flocked here and their, demands were met.

Even foreign reporters and correspondents

admired the way hv which the service was
given
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to them. What does it show? It shows
that we have the capacity, that we
have the intelligence, but it should b°
pooled and distributed properly, in a
way that we make use of it in the
interest of the entire people. The fault
lies in the policy pursued by the Gov
ernment, in their outloo.k towards this
important infrastructure. So a change
is called for. The retrograde changes
that have been introduced in the name
of improving the system should be re
viewed at. least after five years. You
have gone a long way. We all objected

to the Sarin Committee's report. We
wanted it to be reviewed. Your pre
decessor, Mr. Gadjii assured us tha.
he would stay further changes and

have a review of the so-called reorga
nisation of the RMS. But you have not
reviewed  it. You introduced  the
changes thinkinj tl it would give
you results. It did not. So review
them and on the basis of experience,
correct whatever has proved wrong.
Have the courage to admit mistakes
and correct them. The Government
must have that courage to admit mis
takes. So don't blame the department.
Don't blame the telephone operators
if there is del gap is grow-

ing between demand and supply with
regard to telephone connections, whose
fault is it' Ha made proper
enquiries? The Committee  only
recommendation'

from the rupee-paisa point of view, it
has come to the conclusion that if tele
communication al service are
bifurcated, then telecommunication
will be profitable. Then how to make
the postal department profitable or
viable? Both should be viable. Both
are essential. With narrow terms of
reference, from a narrow angle, the
Sarin Committee made a wrong re
commendation which you have started
implementing  from  this year. Mr.
Minister, you must remember, i, our
country the telephone subscriber is the
most  victimised. He pays for calls
which he has not made. Members of
Parliament  themselves have had to
complain of wrong bills, that they are
getting bills for calls which they have
not made. That is my experience. We

Sarin
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That is not enough. The way in which things

have deteriorated hould be examined much

get at least half a dozen wrong calls before we can MOre seriously ~ before you think of

get the correct one, and for each wrong call we pay. moqemis.ing- Modernisation, investment and

When this is the service received by the Members of fectification ot the present system should all go

Parliament, what about the ordinary subscribers? I together. There should be a balance between

am not peaking for myself, I am not speaking for these three objectives. With m thgse Words.

Members of Parliament. I am speaking for the Madam. I th@k you for the opportunity given. I

ordinary subscriber who is made to pay for calls dq pqt know if I have offen.ded anybody by my

which he has never made. Whether the calls are ST1C1S™ but I am sorry for it.

wrong calls or right calls, each call is charged.

Where is the justification for collecting the rent for

the instrument? How do you maintain the

instrument? Not only the instrument. The . R

instrument, the cable, and the exchange, all the 31T ‘foéfﬂ?-!"fh‘gh: HIZ I -

three must be in a trim condition for the subscriber ~ THMETS F217, 8 #{FH T =7, 714

to be able to make use of his telephone. Now. who — #[=1+[ 1 H7% #@ar o194 #rEiaa

is responsible for this mess? Change of exchange a1 s12a7 2 9117 =949 9249 7 39 °

will not help. What is the use of the cables laid if..

[Shri M- KalyanasundaramJ

ZHT ATEAT & FTAI FLHL 1 A7 5977
faamr & et w1 #difa 29 faum
THE VICE-CHAIRMAN [DR. SHRI MATI) # #27 &F F14 297 ¢ | 24 4& 41 47541
SAROJINI MAHISHI]; The honourable Member aifgr fr fﬁ'_".{z-:]:' 7 HEA 50 a9 "
may kindly conclude now. et awa] 1 2 I997 a9FE oA
graTa ¥ afam & FAT 2wy g 43

SHRI M. KALYANASUNDARAM: Madam, &&= a8 1 | 7 sfqgrr =1 w7
this is , vital point and I want the Minister to =& 5 wfopra siler + areE &0 a0
examine all these Fhmgs. He may be helpless. Bgt W T T Ao T TATT H aw 21 T 1
he should apply his mind. These are some of yie .- .. =5 .. ] :
defects in the system itself. Although we have got ~ + - FFETIE 'i-lfr:‘i il
such a fine factory—everybody praises the spare 1 TZHED F77 0 FTHI THA =400 747

parts—why do you go in for purchasing the spares @191 F2T W] A7+ F1 AFT 1 1 F1A
from the market? Because you have to pay higher aswrfaqawssr 0 =270 o3 g9 79

1 AT 321 5ew
2 | fomar avaT Fi37 2 AT 2019 a5

wages here? Just as you have casual labour in the  prry Sy 2
railways and you have Extra Departmental :
employees, some 21 lakhs of them, in the [ e z
production sector also you are gradually shifting to '+ fffT e L ’ 2 | fi j"n :2‘»'_.-?? il 2
market purchase. Kindly listen, Mr. Minister. Call ~ 371 HTE ZHATIT ATATIT 4747 747 4
for some of the instruments in the houses of  =ZAT FTAT 2 | ¥i7 =7 ARSI 71 27
Ministers. I do not know whether the instmments AT 81 "AAAfEEFH AT
are all all right. Now, of course, everday morninga AT & sitT =amafrge ZUTEr A
ring comes from the depart, ment asking; "Is your s SN s
telephone all right?" And there ends the 2 107 | :H AN HIE FEAT AT qt:{"‘rj
matter. &9 2 | 7 e aarf Zar swar £ Al
a1 #1 6 357 o1 3% fFar 2 3z o=
AGAT & AT AT qF gf9a7 & e 3
HATY W g9l a9t q g0 arefafes
aaT & el aew | faam adi 2
30 &Y 9EA HIZT 9T I{H GTAT H7AD
a1 | 25, 30 AT T84 Az TEE
® 25, 30 &= aw = = a3 4
o WEd § 39 § 7 417 214 4241
2 ey & awe #1oawmd zar
AT |

ERL AT
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9 MEET AT A91F ""’TTI EEEIEH

SHRI NIRMAL CHATTERJEE: What is
the harm it' one or two speakers speak oa
Thursday? We agreed to sit up to 6 P.M.

THE VICE-CHAIRMAN [DR. (SHRI-
MATI) SAROJINI MAHISHI]: He -is the
last speaker and the Minister will reply on
Thursday.

SHRI NIRMAL CHATTERIJEE: If he is
the last speaker he can as well speak on
Thursday morning.



219 Discussion on the Working [ RAJYA SABHA | of the Ministry of 320

[Shri Nirmal Chatterjee]

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
(SHRIMATI MARGARET ALVA): 1 request the
hon. Members to realise that we have already so
much on Thursday. You have the reply. Then you
have the debate on the Ministry of External Affairs.
You will be cutting into the External Affairs debate.

SHRI NIRMAL CHATTERIJEE: You are turning
the whole debate into a farce.

THE VICE-CHAIRMAN (DR. SHRIMATI
SAROJINI MAHISHI): He will conclude in ten
minutes.
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ccording to the Sarin .Committee,

"malpractices are taking place in all the

areas which include stores,
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works, casual labour muster rolls, local
purchase, technical feasibility of providing
connections verification of bonafides,
commercial sections and acceounting and
billing of telephones.

Aiji the Committee goes on to say. "The
demand for illegal gratification to keep the
subscriber's  telephone  working  is
increasing and it has come to notice
specially in major telephone systems.
Similarly, through well-established
contactmen manual trunk calls are offered
without booking. Booked calls are under-
mined and ordinary call is put through on
the highest priority."
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325  Discussion on the Working [ 30 APRIL 1935 ] of the Ministry 0f 326
Communications

THE VICE-CHAIRMAN [DR. (SHRI- The House then, adjourned at

MATI) SAROJINI MAHISHI]: The

Minister will reply on 2nd May. six minutes past seven of the

clock till eleven of the clock on

The House is adjourned till 11 O'clock Thursday, the 2nd May 1985.
on Thursday, the 2nd May, 1985.



